365 Written Answers
Production of Liquorfrom Molasses

8365. SHRI SOBHANA DREESWARA
RAO VADDE Will the PRIME MINISTER be
pleasedtostate:

(a)\the controlled rate of molasses per
tonne paid tosugarfactories and approximate
quantity ofliquor/wine producedtherefrom;

(b) the amount of revenue earned by the
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Govemmentthrough excise duty onliquor/wine
produced from one tonne of molasses; and

(c)thetotalrevenue eamedbythe Govem-
mentthroughexcise onliquoriwineinthecurrent
financialyear, sofar?

THEMINISTEROF STATEIN THE MIN-
ISTRY OF CHEMICAL S& FERTILIZERS (SHRI
EDUARDO FALEIRO)(a): Thecontrolledprices
of sugarmillmolasses are as follows:-

i) Grade | molasses Rs.
i) Grade llmolasses Rs.
iii) Graqdellimolasses  Rs.
iv) BelowGradelll Rs.

144pertonne
115pertonne
86pertonne

8.60forevery 40Kilogramme reducing
sugarcontenttherein

Forproducing 1KiloLitre of rectified Sprite
ConformingtolSistandardNo. 323-1959, naked
forequivalentvolume of 100 percentvivstrength,
approximately 4.3 Tonnes of Grade Imolasses
is consumed.

(b): The Control Govt. donotcharge any
Excises Duty onliquor/iwine.

(c): Does notarise.
[ Translation)

Unauthorised occupation of Govern-
mentLand

8366. SHRIMAT! SHEELA GAUTAM:
Willthe Ministerof URBAN DEVELOPMENT
be pleasedtostate:

(a) whetherthe landbelongingto Govem-
mentof India Press Aligarh has been occupied
unauthorisedly by the land Mafia;

(b)whetherthe quarters of residential colony
of Govemment of India Press Aligarh arebeing

occupied and misusedby unauthorised people
forthe lastfouryears;

(c) whetherthe Government are aware of
anysinistersalliance betweenthe land grabbing
Mafia andthe personswhohave unauthorisedly
occupiedthose quarters of press colony;

(d)whetherthe rights andpowers conferred
uponthe Management Board of Govemment of
India Press for securing these Government
quarters and land from unauthorised occupa-
tion;and

(e)ifnot, the actionbeingtaken by the Union
Govemmentto remove such encroachments?

THEMINISTEROF STATE IN THE MIN-
ISTRY OF URBAN DEVELOPMENT AND
MINISTEROF STATEIN THEMINISTRY OF
WATER RESOURCES (SHRI
P.K.THUNGON): (a) : No such unauthorised
occupation of land has come tothe notice ofthe
concemedauthorties.

(b): Yes, Sir. Some quarters have been





